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(b) For training of players, participating in top international competitions, the
funding mainly comes from the Scheme of Assistance to National Sports Federations,
under which assistance is given to NSFs for holding coaching camps, procurement
of sports and sports science equipments and consumables, engagement of foreign
coaches/experts, etc. Under this scheme, the estimated requirement during the last

three years was T 630 crores.
Implementation of schemes for promotion/development of sports

2238. SHRI DARSHAN SINGH YADAV:
SHRI P BHATTACHARYA:
SHRI RAMDAS ATHAWALE:
KUMARI SELITA:

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state:

{a) the details of wvarious Centrally Sponsored Schemes implemented by
Government for promotion/development of sports in the country including sports

education and training institutes for the purpose;

{(b) whether Government has recently reviewed the functioning/implementation

of these schemes;

{c) if so, the outcome thereof and the deficiencies identified in the working of

the above schemes; and

{d) the corrective steps taken/proposed to be taken by Government for effective

implementation of these schemes?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS
AND SPORTS (SHRI SARBANANDA SONOWAL): (a) The Ministry of Youth
Affairs and Sports 1s implementing only one Centrally Sponsored Scheme for
development of sports, namely the Rajiv Gandhi Khel Abhiyan (RGKA), we.f
01.04.2014. This Scheme provides for construction of an integrated sports complex
in each block of the country both for outdoor and indoor sports disciplines and
also provides for grant-in-aid for holding competitions at block, district, State

and National levels.

In addition, the Sports Authority of India (SAI), an autonomous body under the
aegis of the Ministry of Youth Affairs and Sports, implements the following sports
promotional schemes all over the country in order to identify young sports talent
in the age group ranging from 8-25 years and to nurture them to excel at National

and International competitions:
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National Sports Talent Contest (NSTC)
e Ammy Boys Sports Company (ABSC)

® SAI Traming Centre (STC)

® Special Area Games (SAG)

e FExtension Centres of STC/SAG

o Centre of Excellence (COE)

® SAIT National Sports Academies

(b) to (d) The Rajiv Gandhi Khel Abhivan (RGKA) Scheme provided for funding
of infrastructure component through convergence of various Schemes implemented by
Ministry of Rural Development, Ministry of Panchayati Raj, Ministry of Development
of North East Region, and erstwhile Planning Commission. However, no funds could
be obtained towards infrastructure due to non-convergence of various schemes by
the concerned Ministries. Accordingly, the Govemment of India, after consultation
with the State Governments/Sports Authority of India (SAID), etc., has decided to
restructure and merge a number of Centrally Sponscred Schemes, including the
Centrally Sponsored Scheme of RGKA, into one Central Sector Scheme to address
talent search, grooming of talent and provision of infrastructure to ensure its effective

implementation.
Schemes for promotion of sports

2239 SHRI VIJAY GOEL: Will the Minister of YOUTH AFFAIRS AND SPORTS
be pleased to state:

{a) the State-wise details of schemes implemented by Government for promotion

of sports along with the funds released to various States for these schemes;

{b) the Sport-wise number of sportspersons benefited under the said sports

schemes/programmes for the past three years; and

{c) whether the Ministry is actively promoting sports as part of school curriculum

in Government schools, if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL): (a) and (b) Under erstwhile Centrally
Sponsored Scheme namely, Panchayat Yuva Krida aur Khel Abhiyan {(PYKKA)
Scheme, development of basic sports infrastructure in village and block panchayats
was an item of Central assistance to States/UTs along with for holding annual
sports competitions, from 2008-09 to 2013-14. The State-wise and year-wise details

of funds released to States/UTs for development of infrastructure and conduct of



